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Training

[Dr. Ram Subhag Singh]
such training to our youth who can
easily steer our ships, who can easily
pilot our planes and who can also be
good enough to conduct the destinies
of the country whenever it is in
danger. But if we listen to the advices
of persons who believe in the philo-
sophy of our neighbours and who
praise those countries but give
contrary advice here, as was done just
now by my hon  Friend, Shri Vasu-
devan Nair. then our future will be
endangered.

He also said that we would be
working contrary to our well-establish-
ed principle of settling disputes by
peacefu] means. I do not know when
he discovered that, because nothing is
being done against our well-establish-
ed practice of settling disputes by
peaceful means. If the disputes are
not being settled, it is because of the
fact that there ig a bigger brute force
on the other side. But Shri Vasu-
devan Nair has nothing to say about
that.

Therefore, I think that in the best
interest of the country it is necessary
that our youth should be imparted
such training. Apart from that, if we
have to implement our Plans success-
fully and also to carry on other acti-
vities, it is necessary that a large num-
ber of our youth, particularly those
who are in schools and colleges, should
be given certain training which might
inculcate  discipline among them,
because now and then we notice that
they are not acting in as disciplined
way as is needed in the country.

1 thank the hon. Members who sup-
ported the idea as contained in the
Resolution, The hon. Deputy Minister
mentioned that I did not want to
introduce it compulsorily. I accept that
point. Just like Shri Vasudevan Nair,
there is our esteemed Raja Saheb,
Raja Mahendra Pratap, but on the
other extreme. He finds in world
federation a panacea for everv ill
be setting a country. I do not want
to say anything which might go
against him, But I take this oppor-
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tunity to warn the country against the
advice of our communist friends, like
Shri Vasudevan Nair. I accept what
has been stated by the hon. Deputy
Minister, and I do not wish to press
my Resolution. but seek the leave of
the House to withdraw it.

Mr. Deputy-Speaker: Has the hon.
Member the leave of the House to
withdraw his Resolution.

Some hon. Members: Yes.

The Resolution was, by leave, with-
drawn.

15.56 hrs.

COMMITTEE ON PRIVATE MEM-
BERS’ BILLS AND RESOLUTIONS

NINETY-SECOND REPORT

Shri T. B. Vittal Rao (Khammam):
I beg to move:

“That this House agrees with
the Ninety-second Report of the
Committee on Private Members’
Bills and Resolutions presented
to the House on the 14th March,
1962".

Mr. Deputy-Speaker: The question
is:

“That this House agrees with the
Ninety-second Report of the
committee on Private Members’
Bills and Resolutions presented
to the House on the 14th March,
1962".

The motion was adopted.

15°57 hrs.

RESOLUTION RE: SOCIAL
SERVICE BY UNIVERSITY
STUDENTS

Shri D. C. Sharma (Gurdaspur):
Mr. Deputy-Speaker, Sir, I have the
privilege to move the following
Resolution:
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“This House is of opinion that
Government should take steps to
introduce compulsory social
service for a year for those stu-
dents who want to qualify them-
selves for any Degree”.

I believe the question of compul-
sory social service has been with us
for all these years and the Govern-
ment of India has; shown a great
deal of interest in this. Unfortu-
nately, the Government of India, like
governments all the world over, is
very caufious in its approach to radi-
cal measures of this kind and very
conservative in its dealing with far-
reaching reforms in any field. The
result has been that though the Desh-
mukh Committee was in favour of
this kind of thing, though the Inter-
University Board also was in_support
of a measure of this kind and though
even the Central Advisory Board of
Education was fully in favour of a
regulation of this sort. the Govern-
ment under pressure of public
opinion, which is not always
a very safe guide, did not pursue
this measure all along the line. 1
believe there were some University
Vice-Chancellors who were not in
favour of this. We have some Vice-
Chancellors who have been brought
up in the old traditions and who do
not always see eye to eye with the
new national urges and who do not
take into account fully the new
national aspirations; they live in a
world which has died, but still they
are there. Therefore, they find it
very difficult to address themselves
to the changed conditions in our
country.

16 hrs,

Similarly in India today, we have
a strange mixture of those perssns
who want us to stay put where we
are and those who want to speed up
things. For, instance, only recently I
was hearing a speech made by an hon.
Member of the Opposition, and I
found in that speech the voice of un-
diluted conmservatism, the voice of
eonservatism which would not lei us
go forward. So, in India in the Cen-
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tral Advisory Board of Education .in
the Vice-Chancellors’ oconference, 4n
all these august bodies we have &
fairly good representation given o
those who are still living very mush
in the past, who are-not able to see
the future, who are not able to unde--
stand the new aspirations of the pea-
ple. Therefore, this resolution dia
not have the kind ofseception whi%
it 'should have had.

Morcover. I am told the press ol
India was against this resolution. I
have not been able to get togethar
all the coditorials which have bhenn
written against this resolution
compulsory sociai service in all tiwe
papers of India, but I do fecl that
the press of India is also in the hand:
of persons who by far and large do
not want that India should embark
on any measures of radical reform.
For instance, we have seen in the
present elections how many paper:s
supported the Congress and how
many papers went against the Cong-
ress. After all, the Congress is a
progressive organisation. So, if the
press of India did not support ihis
measure, 1 think it does not take way
from the utility of this measure, from
the usefulness of this measure, bu* it
only knows how the press of India is
not always responsive to that kind of
public opinion which is not expres-
sive, which is not always spoken verv
potently and strongly.

So, I el that our Governmeat
which is very sensitive to criticism
that appears in the newspapers, and
which is always more or less taking
its cue fromi some of these papers
which do not see eye to eye with the
progressive measures that we want to
adopt did not think it fit to proceed
with it. I believe that this is one of
the omissions on the part of the Gav-
ernment, and I wish this omission
had not been there. I wish it had
been possible for me to propose this
last resolution in this last session of
the second Parliament on a more
cheerful and optimistic note, but un-
fortunately that was not to be, bu* I
am sure that our Educaffon Minister.
who sometimes rises to the occasion
and is able to feel the pulse of the
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public, will be able to bless this
resolution and do something which
will be educationally momentuus,
socially tar-reaching and nationslly
cpoch-making. 1 am sure that he
will see how beneficial this resolu-
tion is.

Social service ig a concept which is
accepted all over the world. Social
service as an integral part of educa-
tion is a concept which is to be found
acceptable in every country of the
world. 1 visited the Soviet Unicn a
few years ago, and I found that tney
had made productive service or social
service a part of their curriculum
frem the very first class to the end
of the secondary school system. It
was a kind of graded system, and it
was done there because in the Soviet
Union, as in every other country of
the world, they were turning out
bookish people who were wedded to
the white collar profession, who
thought it undignified to do any kind
of manual work or any kind of work
which was productive. The fact of
the matter is that people are guing
away and away from those pursuits
and avocations which are necessary
for building up a healthy and pros-
perous country.

16.66 hrs,

[Sywrr MurcHanp DuBe in the Chair]

I c¢o not know what will happen to

eur agriculture when free and com-
pulsory primary education is there in
full force. 1 do not know what will
happen to other pursuits in our coun-
try when cducation spreads much
maore than it has done today. T think
one of the defects of the present-day
education has been that it has creat-
ed in the minds of students a kind of
distaste for old time-honoured, here-
ditary professions. Every one wants
a job, every one wants a cushy job
which he can do by sitting in a
cushy chair in a cushy office which is
centrally air-conditioned. That is
the aim of education as it is under-
ficod these days.

I believe the time has come when
we should try to emphasize the social
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aspect of education. This can be done
in two ways. In the first place, edu-
cation has got to be productive; in
the second place, our education las
got to be linked up with the needs of
the community in which that educa-
tion is given. These are the t{wo
needs of education today, and I was
very happy that the Soviet Union
understood these needs and tried to
give a new direction to the educa-
tional system that was prevailing
there. 1 think something like that
has got to be done in this country
also.

I remember the wife of one of the
Ministers of the Central Government
was very keen on social service, and
she had a school for people who are
not able to get their education through
the normal channels. She had a kind
of evening school. To this schgol
came washermen, their sons and
daughters and persons of those ranks.
They did very well in the school, but
after some time, the parents of the
children came to the lady wha was
running the school and said: “For
God’s sake close the school, because
our children refuse to do any work
at home; they do not want to wash
the clothes, they do not want to do
any work which we are doing today”.
What is that due to? That is due to
the wrong concept of education to
which the British gave currency all
these years and to which we are 2lso
lending our support. What is _that?
That education is a book-centred
thing, job-centred thing, a white-
collar profession centred thing. That
is what we are doing. Now, we must
make good this deficiency in our free
India and that can be done only by
introducing compulsory social service
for a year.

I believe that in free India the
opportunities for higher education
have multiplied very much during
the last 15 years. Take my own
State. In my own State we started
with only one university and today
we have two universities. Not cnly
that; we are going to have a third
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university, the Punjabi universitv. It
is not only that; we are now having
an  Agricultural  University in
Ludhiana. And similar is the case
with other States also. (Interrup-
tion). We are having more oppor-
tunities for higher education and we
are having graduates of all kiuds,
not only graduates of the kind which
we have in Shri Balraj Madhok who
just tried to interrupt me, not anly
graduates of the kind we have in
Shri Harish Chandra Mathur and
myself, but’ we are going to have
graduates in all kinds of subjects,
science, agriculture, veterinary science
etc. I think my university has, at
this time, 32 departments and if it
goes on adding to the number of
departments at this rate, I do not
know how many departments we will
have at the end of 5 or 6 years. The
same is the story with all univer-
sities also.

The universities are now not the
old type of universities where you can
have only B.A. Pass in Arts and
Sciences. We are now having so many
different subjeqts like anthropology,
sociology etc.; and we are also having
all these subjects at the college stage;
all those subjects which formed the
subjects of study at the post-graduate
stage are also there in the three year
degree course in the university classes.
Now, I want the graduates of the
universities to give back something to
the community, before they go out into
the world, the community which has
given them this kind of higher educa-
tion.

Higher education will cease to be
a privilege in my country after some
time. Higher education will be a
question of merit; and we will have
any number of stipends and scholar-
ships for those who want to go in for
higher education. But, even then, I
believe the products of these colleges
must render unto Caesar what belongs
to Caesar And here Caesar is not the
government but it is the communty,
the nation, the State. They must pay
back a part of the debt which they
owe to their State ar their rountry.
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Sir, I am a very old-fashioned per-
son and I have been taught to pay
back all kinds of debts. So many debts
are enumerated in our Shastras. We
have to pay back our debt to our
gurus; we have to pay back our debt
to our parents; we have to pay back
our debt to others. But, I believe, in
the changed context of today, the big-
gest debt that any student has got to
pay back is the debt to the State or
the community. The implementation
of this Resolution enables students to
pay back slightly the debt which they
owe to the community on account of
the education which they have been
given.

After all, the fees that they pay is
a very small part of the expenditure
that is incurred in keeping them at
school or college. I would say, in the
first place, we must have social ser-
vice. As I was studying this problem,
I was amazed to find how many agen-
cies were there in this country, indi-
genous and foreign, that were doing
social service here.

For instance, I was amazed to find
that there is one organisation, the
Social Service International an inter-
national organisation which iy deing
social service in our country, sociai
service of all kinds., They are engag-
ed in slum clearance in the State from
which the Minister of Transport and
Communications comes; I mean Mad-
ras. They are engaged in other kinds
of activities. I do not want to enume-
rate all the activities in which they
are interested. They take part in
community development work; they
take part in health services. They
are doing work for the Tibetan chii-
dren. They do all this work by crga-
nising week-end camps and other
things. So, there is a passion fcr social
service in the world today and that
passion is being guidedq and channelis-
ed by some of these international
agencies that are working in our coun-
try.

Even in our country there sre so
many agencies at work. They are all
giving some kind of service to the
nation. There is the National Cadet
Corps; there is the Auxiliary nget
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Corps; there is the labour and social
safvice scheme. Then, there are Na-
iional Discipline Schemes and Village
,.f!‘*pprenﬁceship schemes. All tHese are
#Here,

You might have heardg of the Peace
€orps, one of the bright ideas of Pre-
dgident Kennedy, one of the most gifted
siatesmen of the world today, and one
#f those statesmen who give new ideas
and implement them. The peace corps
iv there; some of its members have
cime to India and are engaged in agri-
einltural work. So, I find that social
se#rvice 1s now an accepted form of
setivity for young men all over the
world. It is also a king of activity
asecepted in this country of mine, For
#stanice, we know about the Bharat
Sevak Samaj that makes use of the
sicial serviee Instinet of young men
snd women in this country. All this
# happening. But it is happening on
» scale which is inadequate for a hig
«ountry like India. After all every
¢ne has been saying that we must
speed up the progress of India: this
vauld be done only i we think of
«very work in terms of its scale. Now,
<uelal service is there but on a volun-
iary basis, on a niggardly basis, on a
~ery small basis, The result is that
i1, does not meet with the reguirements
st the situation. Therefore, I say that
if you want to give proper direction
‘g the spirit of social service which
i# to be found among the young men
af the country, you must introduce
an element of compulsion. Compnl-
sion and democracy sometime do not
go together. When I talk of compul-
sion they say: well, you are not falk-
ng in terms of democracy but some
other form of Government. This is
uwiterly wrong, It democracy and
gempulsion do not make good compan-
ies why are we having free and com-
pylsory primary education? I tihey
do not make good mates, why are we
having compulsion in so many other
forms for instance, inoculation, vacci-
nation, ete. There are some Dersons
who object to this kind of thing also.
T think compulsion should be there but
stould be used judiciously and only
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for those purposes which are nation-
building. I believe that if there is any
place where a case can be built up
for compulsion, it is in the field of
social service. Therefore, we should
not fight shy of the word ‘compul-
sion’ in thig context,

Of course, our Minister, a very fine
gentleman will get up angd say to me:
Mr. Sharma, we are going to have this
on a voluntary basis. Somehow, this
word ‘voluntary’ has become very
popular with some persons in this
ecountry. It is the voluntary basis to
which 1 take objection because with
thig voluntary basis we will get no-
where. Take our Lok Sahayak Sena
or our Territorial Army. We are al-
ways thinking in terms of a voluntary
basis. Where are we? Therefore, in
these nation-building activities we
should have recourse 1ip compulsion
inspite of what the editorial writers
in some of the daily newspapers of
India say. We should take ccuragein
both hands and do these things. I
want compulsory social. service for
only one year. 1 do not wani that
the students should not becoime earn-
ing members for their family for a
long time. 1 want that they should
devote one year compulsori]y to the
service of their motherland, and
change the face of the motherland
All of us who have fought our elee-
tions have seen the changing face of
rural India. What do people want us
to do? In the first place people wani
that the gulf between the villages and
the towng should be abolished: or at
teast reduced. if not abolished. One
of the best ways of doing it is to send
these educated young men to these
villages. Suppose a veterinary gra-
duate goes to a village for a year, he
will be able to look after animal hus-
bandry of that village and it will make
a world of difference, Suppose some-
body who is going to qualify himself
as a doctor of medicine goes to a vil-
lage, he will be doing something use-
ful. This will not end; it will be a
kind of ever expanding chain of volun-
tary workers going to the villages;
it will be something like an amar
jyoti.
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Pandit K. C. Sharma (Hapur):
Amar Jyoti?

Shri D. €. Sharma: Yes; it is some-
thing which you do not understand.
too tough for you. It will mean per-
petually giving some service to the
people. .

Our degrces have these days a lot
of value; there :: no doubt about it.
Recently I read a statement made by
Shiri Deshmukh; he is now the Vice
Chancellor of Delhi University. He
said that there should be only two
kinds of degrees: pass and distinction.
I fully endorse what he has said. I
think we should abolish the first,
second and third class or division
business. This is a hang-over from
the British days. Every degree holder
should show that he has not only pro-
fited by the lectures in the class room
or stay in some hostel but had done
something to help his people,

When the partition of India took
place and we the people irom West
Punjab came over to East Puujub, we
found there were very few schools and
fewer colleges; we found there was
no place where our university could
be established; we found that there
were more students than could be
accommodated in schools and col-
leges. What did the State Gov-
ernment do at that time? They insti-
tuted social service and said that a
student who did social service would
be promoted to the next class after
some time. In this way some of our
people got degrees. I tell you :hat
some of these people who got these
social service degrees have not done
worse than anybody else in life. They
have done as well in life as anybody
else. Therefore, I would say that
these people should be given a chance.

Then, what about the finances? I
think the finances should not worry
‘us very much, because after all the
finances will have to be shared bet-
ween the States and the Centre. You
may ask, “Will these boys do only
manual work?” For instance, some of
the questiong have been listed by Shri
‘Saiyidain in the beautiful report which
‘has been brought out. His analysis is
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very correct but his conclusions are
all wrong. He asks, “should the
scheme be initiated on a voluntary or
a compulsory basis.” I say il should
be initiated on a compulsory basis.
Then, “should we start any form of
carefully selected minor project on
a national scale?” Well, it should be
started on a national scale, Then,
“what should be the optimum dura-
tion of the scheme?” Of course, there
are so many things to be said in this
connection. I would say that the
optimum duration should be a year.
Again, “what should be the nature of
the project undertaken?” All these
things can be taken up, because Shri
C. D. Deshmukh, in his reoort, has
given a very full answer to these
things.

1 do not wish to take any mora time
of the House. I would only say that
this scheme should be given godspeed
in this free India of today. Of course,
what kind of work should they do,
whether it should be supplemented by
general education or not, etc., are mat-
ters of detail. But we must accept the
principle that a student will get his
degree only after he has given back
to his community, to his nation, cr
to his State or to his country, a part
of what the nation or the State has
done for him. I believe that is what
is needed in the context of today, and
I am sure Dr. Shrimali will be able
to support my resolution in its entireiy
and will do something for which he
will be remembered for many ycars
to come.

Mr. Chairman: Resolution moved:

“This House is of opinion that
Government should take steps to
introduce compulsory social ser-
vice for a year for those students
who want to qualify themselves
for any Degree.”

Any amendments?—Well, the hon.
Member is absent. Now, Shri Vansu-
devan Nair may speak.

Shri Vasudevan Nair (Thiruvella):
Mr. Chairman, Sir, I have great plea-
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sure in associating myself with the
Mover of this resolution and I am
generally in agreement with the spirit
of this resolution although I cannot
agree with all the details that the
Mover has already placed before the
House.

This idea of social service is not a
new one, I remember that as a stu-
-dent, I had also an opportunity cn a
very small scale to participate in the
social service associationg of our col-
leges at that time. But of course 1
see a vital difference between such
small-scale activities and the idea pro-
posed in this resolution as well as the
idea mooted by the Deshmukh Com-
mittee which is under the consideration
of the Ministry of Education for the
last so many months.

Here, we want a scheme for the
whole country on a national scale, and
we envisage it as a compulsory scheme.
Just before this resolution came up,
I was speaking against compulsion as
far as military training was concern-
ed. I could not agree with my hon.
friend Dr. Ram Subhag Singh about
compulsory military training, bui here,
I can readily agree with my hon.
friend Shri D. C. Sharma as far as
compulsory social service is concern-
ed. I also feel that our student popu-
lation should come down from the
ivory tower which at least some of the
students are occupying at this stage
in our country. They should b asso-
ciated with the actual living reaiities
of India today. Owur student popula-
tion which, of course, should be the
cream of our intelligentsia, should not
be divorced from the reailities of lifc.
They should know what is happening
in our factories and farms, and manual
labour by the student population is
a very important thing.

My hon. friend Shri D. C. Sharma
was speaking about compulsory social
service in another country, the Soviet
Union. I had also the privilege of
seeing some of the activities of the
students and the youth, and i was
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really surprised to see that the siudent
and youth organisations have taken up
the responsibility of building big pro-
jects by themselves, Actually, there
is a competition going on betwecn the
various provinces and the various
organisations. When I was travelling
in the uxniderground railways one day
the interpreter who was with me told
me that some of those railways were
mainly built by their universities. This
is true not only in the socialist coun-
tries. In some of the newly-liberated
countries of Africa, I could see that
hundreds of thousands of students
were entrusted with the responsibility
of building schools and colleges and
libraries and such other institutions.
Of course, the State is at their disposal.
The State comes to their aid in all
forms and they are helped in every
way possible by the authorities. Other-
wise, they cannot do these things be-
cause a lot of technical help is needed,
besides financial help.

As far as social service is concerned,
I would like to say that this should not
be confined only to social services as
such. It should be broadly conceived
as activities co-ordinated with the
developmental and planned activities
of our country today. How can our
students and generally our youth be
associated more closely with the deve-
lopmental activities taking place in
our country? That is the real problem
which is posed by this resolution as
far as I can see,

This has another important implica-
tion. I think that at this stage our
youth is passing through a very im-
portant period, when many of them
are not able to make up their minds
as to how they should associate them-
selves with these activities. As a
matter of fact, it is unfortunate that
large sections of our youth are just
onlookers and it is really a waste of
energy as far as the young people are
concerned. So they should be told
how they can be associated with these
tremendous activities that gre taking
place today. If we succeed in draw-
ing the large masses of students into
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such activities, I am sure that it will
mould their thinking also in a healthy
direction,

We all know that at present, the
recent elections have again demons-
trated that quite a large section of our
youth is unfortunately taking to re-
actionary ideas, disruptive ideas, and
even communal and caste ideas Com-
munalism and casteism are posing
serious problems for our country, and
if a considerable section of our youth
is drawn to these movements. that is
the ruin of our country. I believe
this resolution would be a check to
such tendencies and if we are able to
draw quite large sections of our young
people into such healthy activities, that
will definitely help them to take to
healthier ideas and thinking. In that
way also this deserves serious consi-
deration.

Coming to the details of the scheme,
I had opportunity to go through the
recommendations of the Deshmukh
Committee and I think there was
some discussion of the Vice-Chancel-
lors sometime back. But I was dis-
tressed to see that at least some of
those in authority looked at this
scheme as a short-cut to meet the
problem of unemployment of educat-
ed youth. I do not know whether
I am wholly correct; I will correct
myself if the Minister gives the #rue
facts. It is unfortunate if this ques-
tion is looked at from this angle.

The main problem was the pro-
blem of finance, as I could under-
stand from the discussions of the
Vice-Chancellors  and Education
Ministers. Of course, it is a very
serious problem because if all the
University students are to be absorb-
ed in this activity for one full year
and if the expenses are to be met, as
suggested by Shri Sharma, by the
State Governments and the Central
Government, that will pose a very
serious problem. At the same time,
you cannot expect the parents to meet
the expenses for an extra year as far
as the boys and girls are concerned.
Already there is a lot of strain on
the parents, because the expenses of
university education are going up.
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Therefore, I would suggest to the
Minister to consider whether we should
have a scheme for one whole year
like this as suggested by the Desh-
mukh Committee or whether it
is possible to absorb the students
in such activities during the mid-
summer vacations all the three years.
Instead of a full year at one stretch,
it is quite possible that these students,
after their examinations each year,
can be distrbuted to the factories,
fields and various sectors of our deve-
lopmental activities and they can be
associated with that work. They
will be able to contribute something,
because it is not such a long period.
Already, many of our voluntary
agencies as well as Government are
spending a lot of money by way of
contribution to the various camps
being held in our country by the
Bharat Sevak Samaj and other agenc-
jes. So, if there is a co-ordinated
scheme, the students in our univer-
sities can be trained in such activit-
ies during the mid-summer vacations
all the three years. Also, the pro-
blem of finances can be solved very
easily in that case. This has to he
considered.

1 would request the Minister &0
bestow some attention on this and
not to postpone this endlessly. We
do not know what is happening in the
Ministry and what is happening so
far as the Vice-Chancellors and umi-
versities are concerned. But next
year, when the universities and coi-
leges reopen, we should be in a posi-
tion to implement this scheme. To
my thinking, perhaps it is possible to
have this scheme implemented if it
1s done during the mid-summer vaca-
tions and not at a stretch in one year.

Shri Harish Chandra Mathur (Pali):
Mr. Chairman, this resolution moved
by my hon. friend is certainly en-
titled to a very careful consideration
by this House. The hon. Member
who moved this resolution has a life-
long experience in the fisld of educa-
tion and he has literally ripened his
hair snow-white considering all
these problems. This idea, I think,
was thrown out by the Prime Minis-
ter more than two years back when
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he was doing some stray loud
thinking. The idea was taken up by
the Ministry of Education and as is
the usual practice with us, it was
eonsigned to a committee, which has
gone into it and submitted its report
which was discussed by the consul-
tative committee on education more
than once, I believe and there were
divergent views expressedq on the
subject.

16.46 hrs.
{MR. SPEAKER in the Chair]

This idea was further discussed by
the Vice-Chancellors of the varidus
universities. I have gone through
the views expressed and I find that
very valid reasons have been advanc-
ed against the scheme being taken
Up.

The objective and the purpose be-
amnd this resolution is undoubtedly
sound. Nobody denies the fact that
our student world should not be kept
completely isolated from the realities
of life. They should get intoc real
touch with the day-to-day problems,
they must imbibe idess and traits of
~haracter and should be in harmony
with the community life of the coun-
+ry. But I have no hesitation in say-
ing that 1 have never been able to
reconcile myself to this one year’s
compulsory social service idea. Not
hecause 1 am opposed to any idea of
eompulsion or conscription of the
student community for such work,
ut I think it is not only impracti-
cable, but as a matter of fact, it is
quite wasteful of the energy of the
students and it will do more harm
1than good to our country.

My friend who moved the resolu-
tion said that he had paid a vist to
USSR and had seen how the stu-
dent community in that country were
engaged in social work and how they
were associated with various type of
activities; how they took up their
own projects, etc. But I wish here to
point cut how different is the way
in which ‘this idea has been taken out
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and worked into the actual life of
the student community in that coun-
try; it has been done in a meost
scientiuic and practical manner.

What is suggested here is that we
must have one exclusive year when
all the students either at the time of
entry into the colleges or afterwards
are asked to do a certain social work
in the rura) areas. They will be raw
youths from whom you can expect
very little and on whom you will
spend much more. I do not know if
they have worked out what the
financial implication of this wasteful
proposal is going to be. Even at pre-
sent our admissions total up to about
7 lakhs. I think in 1962, the number
ia going to be 10 lakhs of students,
who will get into the universities. If
you calculate on the basis of Rs. 100
per student per month it will come
to about Rs. 10 crores per meonth,
Throughout the year, you will have
to spend more than about Rs. 150
crores or Rs. 200 crores. Just con-
sider whether it is feasible or not.
Even if you find all the financial
resources, what are the students go-
ing to do? Why should we not adopt
more sound and more  practical
policy? Why not the students from
the very beginning when they start
education, even at the primary level
in the rural areas, not develop- an
integrated personality? Why should
the traits of social service andg pat-
riotism be not given to them at the
very outset? Why should it not form
part of the curriculum, of the sylla-
bus, of the various activities of the
students during the session and off-
session? That could certainly be
done, and that is exactly what |is
being done in the USSR. and in
those countries which have given a
practica] shape to this idea. Instead
of ear-marking one year for conscrip-
tion and giving them social service
training by wasting a colossal amount
of money, not knowing what they
are going to do in the rural areas—
in fact, they will be more indisciplin-
ed in the rural areas and they will
get very little training from the
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rural areas than otherwise—why not
we make it part of their curriculum?
Therefore, the correct course would
be to have an integrated programme
from the very outset. Now we have
got schools in the rural areas. These
schools should set apart one or two
hours every day for community deve-
lopment work when you can give
them training in all social activities.
It will involve no extra expenditure
and, at the same time, will prevent
the students from having any funny
ideas about social service.

Then I would like to ask one ques-
tion. When this Resolution is going
to be given practical shape, will this
compulsory social service education
apply to all girls at the age of 16 or
17?7 If so, and if they are going to
be sent to the rural areas, you will
have to make arrangements for their
camps etc. How are you going to do
all those things? 1 think we in this
country are being carried away by
too many fads and fancies which will
do considerable harm to ourselves. I
hope the Education Minister will not
be carried away by the sentimental
grounds and will apply practical wis-
dom to the whole proposal and see
that our entire educational system,
our entire curriculum is reoriented
and. establish social service institu-
tions in the rural areas where the
students can be sent so that the whole
programme is so revised and adapted
that the purpose of the Resolution is
fulfilled more fully than is envisaged
or could be done even if one whole
year’s compulsory social service is
given to all the students.

16.54 hrs.
[Mr. DEPUTY-SPEAKER in the Chair]

My hon. friend was referring to the
new national urges. We in this
House as well as the Vice-Chancellors
of the Universities are all practical
people who know what the national
urges and aspirations are and what
radical reforms we must bring about.
As a matter of fact, we have been
pleading all the time that we should
give such an education to the young-
men which will be in keeping with
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the society in which they live. The
society is now undergoing a wonder-
ful transformation; we all understand
it. It the other people do not fit in
with our own idea we call them re-
actionaries or conservatives. ‘The
press of the country has every right
to give expression to particular views
on particular subjects. We can say
that the press is in the hands of cer-
tain vested interests; that is under-
standable. They have given an indi-
action of it more than once. But en
certain subjects like this, I do not
think the press of the country could
be characteriseq as reactionary be-
cause they do not just take up that
idea.

My hon. friend further said that he
belongs to that class when we learn to
give more than what we take from the
community. That is a fundamental prin-
ciple which is followed in all sound
countries. But why do you want the stu-
dent who has hardly taken anything
from your educational system and who
has hardly anything to contribute to be
sent to the rural areas at the temder
age of 14, 15 or 16? What has he to
contribute there? He has not yet learnt
what he has to contribute. You have
got to teach him right up to his univer-
sity education. What does he do after
his university education? Is he always
engaged in certain anti-social or anti-
national work? After your education
you are making a contribution to the
community. I am making a contribu-
tion to the community. Everyone who
goes into service in the various fields,
whether it is in the field of education
or of administration or in any other
field. should have that patriotic sense
in himself. He must have that spirit
of social service in whatever field he
finds himself. There is no exclusive
field where social service is rendered.
Tt is rendered in whatever walk of life
vou find yourself in. You may be any-
where. If vou have this idea. I think
this will be a very funny idea. It is
as if here is a compartment of social
service and let us send them for one
vear to render social service.

Social service should be part and
parcel of our life. It should become
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the way of life of your newly educated
people. Therefore it must form part
of education from the very beginning.
If it is from the very outset, young
boys and girls will learn much more.
To send them for one year would be
a most wasteful scheme. It will be
wasteful of the energy of our young
men and of the good money of this
country. Therefore in the present
form I strongly and stoutly oppose this
Resolution. I would rather emphasise
that we must fulfil the real objective
and purpose of this Resolution in a
more forceful and effective manner by
re-orientating our entire educational
system, our curriculum, the way of life
of our students and give them the
character of patriotism and of social
service so that in whatever walk of life
a student fits in he works with that
spirit and works in that manner. He
must grow up and develop into that
type of a young man. Why need he
be a cushy cushy man wanting a good
job? Everyone would want a good
job, but even when you are doing a
good job do it well and proper and in
the best interests of the country. I
consider that to be the best form of
social servicee I do not want my
young men to go and drudge. With
the scientific advance let the young
men of this country have all the best
things of life and never shirk work.

1 speak not only on ideological or
theoretical grounds. When I started
my career in the fourth standard I
was in an institution where more than
40 years ago we had to do all kinds of
social work. I was in a hostel from
the age of 10. We never had in our
hostel a servant. We had to do al] our
work in the hostel. We had to prepare
our grounds and everything. Cooking
was done and young boys took part in
the various activities. They had to go
round the villages in those days. I am
talking of 40 years back. We had to go
out to the villages and render some
social service even in those days. Social
service should become a part and par-
cel of a young man’s life. We should
see that thisbecomes the way of life
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of our newely educated men. Let us
not think of social service in an isolat-
ed manner. That would be a comple-
tly wrong approach and a complete
waste of time of our young men. We
have already done a lot of harm to
them.

And this has to be taken note
of: we have introduced so many half-
baked reforms. I do not think this
scheme will come into operation in the
manner in which it is put through. If
necessary, we can further discuss it
in our Consultative Committee and
chalk out a practical programme
whereby the youth feel inspired and
his way of life will be changed and he
will get the rea] social outlook and be
able to fulfil the objects and purposes
which my hon. friend, for whom I
have very great respect. has in view.

ot T qT (TEET) : ITSAE
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Shrimati Renuka Ray (Malda): Mr.
Deputy-Speaker, a scheme of national
service on a compulsory basis for the
youth is a matter which has exercised
our minds for a long time. I should
think, even Dbefore Independence
came, this was one of the hopes of
those who were struggling for inde-
pendence that we should have trained
disciplined students who will later
take to various occupations in life
after they have gone through a
period of national service. In India,
we do not believe in compulsory
military service for the younger gene-
ration. It is not that we rule it out
altogether if an emergency arises. We
do not think it necessary to inculcate
this teaching to the young except in
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an emergency. But, we do feel that
national service on a different scale,
which includes social service—it may
be educational, it may be various
kinds of service—which is required
to re-build this nation, can be given
to the youth through the Universities.
This is a subject which has exercised
the mind of the Central Board of
Education and the present Minister
of Education for some time. I know
that he has himself given a great deal
of thought to it. The matter is one
which is of a great deal of importance
to the nation.

We talk of indiscipline of the
youth. What are we doing to give
them that kind of education through
which they can make the theoretical
training that they have into some-
thing that is real? We do not give
them that training in the schools and
colleges. We know that a great deal
is talked about educational reform. It
is one of the suggestions of the
Deshmukh Committee, and naturally
a good one, that this will be one of
the means through which we shall
be able to fil the vacuum that there
is now in the educational system, by
which not only are we confronted
with the problem of wunemployment,
but also with un-employability. There
are many graduates who, when they
are asked to work in the rural areas
or when they are asked to take charge
of a cooperative, are not capable of do-
ing this, because they have had theore-
tical education which does not give
them any kind of a touch with the real-
ities of life. In nine month’s of service
——because a year of social service or
national service would really come to
nine months, taking the holidays into
consideration is given to them on a
compulsory basis, they will be better
equipped to enter into the occupations
which they will undertake afterwards.
We speak a great deal about paucity
of proper personnel. My hon. friend
Shri Harish Chandra Mathur who has
objected to this has often and often
spoken about the inadequacy of those
who are in Government service, and I
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presume also, in other services, because
it is not everybody who joins Govern-
ment service. These inadequacies are
due to the lack of a proper type of
education, an education which teaches
the students to face the realities of life.
My hon. friend was talking about rea-
lities. I say that it is only that educa-
tion which teaches a person to come
into contact with the people, and which
inculcates in him a spirit of social
service, which can be called real edu-
cation. If this country has to get out
of the morass in which it has been en-
veloped during the years of our dep-
endence, if our developmenta] plans
are to be ‘a success, then the entire
country has to be behind it.

We have said hundreds of times on
the floor of this House and outside, and
the Ministers also have spoken about
it, and everyone else also has spoken
about it, that we must have public co-
operation behind our schemes of deve-
lopment. What would be a better
method of public co-operation than to
get the youth of this country enthused
in these schemes? As soon as they
have finished with their theoretical
training in the colleges, before the
grant of the university degrees, if for
nine months, they do work not only
in rural areas but also in the urban
areas, it would be a great thing. I
would like to point out to my hon.
friend Shri Harish Chandra Mathur
that it is not merely in rural areas but
in urban areas also where national ger-
vice is required, and the youth can be
utilised for this. These young people
can become enthused in the work that
they may do; when they take emplov-
ment in government service, having
had this training befere, they will un-
derstand it better, and they will be
profited by it. They will be enthused
in the developmental plans, so that in
whatever walk of life they may be
called upon to earn their living, they
will be able to do the work in a proper
manner.

I would really ask the hon. Minister,
when he replies to the debate, to take
into account the fact that it is a great
investment in human material which is
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required. We have been talking ail
along about investment in human mate-
rial. In the Third Plan, there is &
special chapter on this. How can we
have proper investment in human
material if we do not discipline the
youth not only to study books, but also
to carry out actually some of the wark
which they may be required to do
afterwards? It is required not mere-
ly from the point of view of the youth
but also from the point of view of the
country as a whole. For, today, we
are facing an emergency. It has been
said ‘This is not war-time? why should
you have compulsory national service
now?’. I would like to point out that
the emergency today in our country
is just like any war. We are fighting
with our back to the walls against
poverty and ignorance, against the pre-
judices that envelop us which prevent
national integration. If we are +to
overcome all these things, then it is
necessary that the youth of our coun-
try should be imbued with the proper
spirit. They have to be given
proper training to help others; they
should have national integration
not only taught to them in text-books
or by listening to lectures, but by wer-
king for all the people, irrespective
of whether they belong to their ownm
caste or to other castes, or to what-
ever state to which they belong. Every.
one of them should work for the goed
of the country. The nine months that
they will spend in national service iz
not a waste. Whatever financial reso-
urces we may spend on this national
service is not a waste at all, because
we shall be training the youth of the
country to take to those occupations
which we want them to take, imbued
with the spirit of service.

Today, we say that we must teach
those who take to Gonvernment ser-
vice to understand and appreciate that
they are doing some work for the coun-
try, because they are imbued onlv with
the spirit of earning their living. Here
is one of the ways by which we can
overcome that diffiqulty. Here is a
service through which many things can
he achieved. Of course. financial re-
sources are required. In the Third
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Plan, we are investing a great deal of
money on so many items. Surely,
we should not grudge investment on
human material, whereby the younger
generation of our country will be im-
bued with a spirit of national service,
and the indiscipline which is preva-
lent among them wil] also be over-
come. Surely, we should not grudge
any expenditure on this item.

Shri Harish Chandra Mathur has
spoken about the amount of money re-
guired for this service. According to
the calculations of the Education Minis-
try, it will cost Rs. 450 a year per
student. I do not say that compulsory
national service can be brought in
everywhere at once. But I would say
that those universities which have
agreed can make a beginning. I do
realise the difficulties of the Education
Ministry. When there are certain per-
sons in positions of authority in uni-
versities who object to bringing in
this, it is difficult for the Education
Ministry to insist on it. The same is
the case if State Governments do not
nelp. But there are areas where such
help is available. Why not gtart in
those areas? If some universities do
not come under thc scheme, if some
Government do not came, let them stay
out for the time being. Let us make
a2 start, not by talking of voluntary
service. Voluntary service we have
had, not today but long long ago when
<he British were in this country. Then
the pioneers worked against the
gfreatest odds. Whatever  voluntary
service may be done by us today, 1
think that the work that was done in
those years was of much greater value
zgainst greater odds. Today govern-
ment money is being spent on social
service on @ voluntary level. All sorts
of organisations have sprung up all
over the country. Even central orga-
nisations that have no roots in this
country, dishurse the money to camps.
I would like to say that if all the
money that is being disbursed in this
way is collected together and not given
to individual labour camps here and
+here but pooled for this compulsory
national service scheme, we shall find
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a lot of money. Money is already be-
ing spent and some more will be re-
quired. We can phase, it by starting
compulsory service in this way, where
we find State Governments, more par-
ticularly, universities, helpful.

I know it is a difficult thing. When-
ever we launch a new scheme, some
difficulty will crop up. There is no
doubt we shall make mistakes. Was
that an argument for not fighting for
freedom in this country? Is that an
argument for the Government not to
have plans of development? Certain-
ly, we shall make mistakes here also,
but we shall learn from our mistakes
and go ahead. May be that the machi-
nery at the beginning may not be as
good as it should be; may be there
will be faults here and there, lacunae
and gaps existing. But in spite of all
that, if we make a beginning, if the
Ministry of Education and the Govern-
ment of India take heart and cour-
age into their hands and start the
scheme in those areas where thiy get
help from the universities, may be in
a humble way, it will be a su:cess.
Through this means, we shall inspire
the youth of the country to social ser-
vice and national service for the coun-
try and we shall overcome all the fears
that so many grown-ups have today
that the youth of the country are indis-
ciplined and so there is no knowing
what is going to be the future of the
country. 1 support the Resolution
whole heartedly.

Mr. Deputy-Speaker: Shri Bal Raj
Madhok. Hon. Members should not ex-
ceed seven minutes.
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ity fFST wTaAg § AT FA &
N § a4 guT ¥ ) arfemE ¥
3 FT AT JAT AL LT | TATS JaAT
W AR §, 9%g Y dET 9T
FET Mg Fg AT F FW@ G,
Al &, u A F R AT F,
Re W F FAF AT ¥ FEA
g fr oxge AT FY, fRSaw
foa Tom ffSw 1 Tgar & w1 AT AR
gt 1 9w ¥ fod gfr e g =fed
g HEaTd W F w=L § A IS ¥
AET AT F WEAT  T7T FA §

TR ] F AR FEAR TEA
EEYaT g9 1 S a9 fear F
g1 oog T ¥ gfz 3w F W<
¥ gg™ ¥ Y W&
qT FIA AT GEAT E AT A A
I TH AN Fo X 9y F AV gw &
Fgr arar ar fF qu Foe § @y &
qE UF qIT FT GHY T Ja4T F QA
Tq I & 6 @9 7 w1 e &ar o
A o o T fFuT v T X,
39 Twg qF Fwiaae faear av #rd &,
afseT 77 & w1 5 @ A @ A
R W @ 7F OF v Fa@T F A
fray & Ao § f=iv o To
WX fto To T fFar @11 F @S
AT A | g E F AT W
X w1 W om0 gl R X Oy



823 Resolution re:

[+ FEwre waF)

T D, g A D, FfwT 7w oA
AETT T FX @ ° 5 gwaw F @
g ug s9 gW wrear € et @
sRgma FwA g fv 99 @ #
T FT §H I9 T AT FL | TH TH
9 A9 F W@ G2 FT AR Y
B IY AEAT FT A FT A gH I §
T T AT F ST A AT gRiv g
AR TET I8 WY RIS JAT A A
arar fazafearag & faendt e
g, dfeqa e @, sSRI[TWH
2, falal Ao SR AW FA T
I @rg A TE AT 91, TR I
it 7Y faar S 41, 9T 9 9T AGY
TIAT A qT, IFE Teedr 1 (e g
4, afFq 99 ¥ ArEATARE A At
& HX IF AEAT F T I FH TR
A Jar Y A )

AR AR Y I FIEH I AAT T,
qifFeaT I9E AR 9% @y odF ar
¥ TEEY, (¥ FY TT F FE R
TR AR T W A ¥ o
AgTE qEEE A qIE A AR s
%, @5 oA fafre g SN
FEATT o AT TR & HEw H
# v av qg=r W) qer 5 @ ogw
1w g ¥ A oaEw
TR I TF A FAT ¥ | WA
EAasEm I EFd g1 AvEw e
Ao 7@ F9 P I F qm w2
TgE T 2, IO A §, A9 Ay
FEaA AW AFTE 1 SR I F
o F AaEl ® JAT #7 AEAET § )
o9 AvE Ofd g9 99 3 S
SR 3@ AR 1 Uq ¥ @9 S 47
RS T 7 HIT GI T I 00
A sFes a1 fw Feaa
T & A w o ST Y AT A
fagr mar |+ A faeed wfeex s
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IT G9F FRA § 9T, Fa1 g, fao
g Faer gwa F o a9 o=
WA {7 FET ag=, gAIR A Ay
Fraw & faardt 9 R udEs 9
F 3 IR fraar Fw frar ) sy
¥ O TG a1, 9 R FAE A7
TE AT TFAT AT | W A qGT ASH
g W T | afEw ww oA
FEH FTE QY R 9 F1E TEET G
foar 1 TR T 98 99T JAT AY
A 3T A T @ 5 F oA,
foreft o= gwTU UEE™ AR 4v

AT FTEAAFAT 98 & % g7 "
frerr waft & wax g WX AR
ATt F A= GATST AT A WrEAT
a1 #1 ¥ A A § fF
st faemdf O gwR awgE # 9 € )
TR g Y 3F a1q Fg #WIX 99
3w g § @1 SO waw faaar @
Strike the right chord and get
the righi response. g F
AtEE ¥ q gw S Y § v F
qTH TN AR g areR ¥ fod oY
AR G I 1 B oI A oER
qAT g W, 39 A7 dur A [
afew o a3 ol @I
I E | T AN A TE, A6
AT I, O ¥ IgN AT AlSae agl
X qgET | o Y AT T ], a1
AMATE, 37 & faa & zwax famq
&t gYan & 5 T A7 99 &Y AraRawar
§ AR ag AR g @ 1 Aq
QA A WA 41 FA A TEQ@
t 29 ¥ ol 39 T Y deETHl F
FE A3 § 1 o fF o wige S
T Fgr @At AW FToen A § a9 =
93q & @i 9% far #r gfF & s

gt €, 8 99 & w0 faar A1 awar

2 9T ¥ HX T AF T FAReAE
¥ o7 gFdT &, T AR d gy



825 Resolution re:

w7 gW el ¥ 9ed F ar feaRa
@} &, 99T ©a 4 1 =W fe-
QR ST IFTAT STAT, T AG TITAT
JTaT, THTEY FT ATAHIS AGl QT
ST | W S qEaS 9gTs 9T §,
IAF I qg WIEAAT GaT G & FFAY,
ag feafee dar =Y & @t | #
a7gaT § fF g1 suf ¥ #= T W
F1 wrEaT a8 o 4g AW eI 8, qE
QIS GATT & AT 39 I T9T 39 AT
Y YT HAT FATT FWA 2 | I
qATST T Jar Y wrawn faem ggfa #
I FERT F g T A1 TWAE
# AT FL F, FUREF SA FY,
ey HF A9 AT ARGN F HA |
fot swaer ¥ arg F9RE ( Com-
pulsion) TE I ¥EAT | AwAA
T FIqRE FY 919 FATX FHTEATET TS
FIa & 1 F Fgad & fF W FEaeE
AT A oar W ;T A g | W
# Fgar 9maar § f5 gt o) e
T Tfeadz ATAT 9g7 AETT A9 TG
FHAT | AFAA T A qg ¢ F
ST 3V, T AT & HRC ST Va0
FT IATA HR FOT X T IA J F19
T WY AT WO I FT FTH ARG
FW, IWE I[@AT 9GT § | AHAA
SYOM & YR 9 qqT 8, aAF aA
€€ & iX qU @ doar | g@fed
TEEear § fo S ggfa gae aoAE
Iq  Tgfa #1 gud W 99 q@fq F
TAER IS A AR A9 AfeEl §
I W d7T S 1 @R AvEe
TR A & AeEE ¥ gl -
AT FY WrEAT &, AT FY AT=HAT &)
TAF /L HRIATE §, dfFA I F
TIIATE FY AR q FA | AEIAAR
I ¥ A w9 § 9gN HEAE@wAl qg
2 T 3 oy fomr &1 g9 9w 39 wed
& THIT ¥ HaT Fgq § F AU A=
AF FeW SUW FL | dg AT W
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AEAT G AT § G =7 @ |
g 19 AT a@ F AR 9w FW A
AT | WIS F FTSA F Y SeEd
X & & A R A FRen §
IT & U= YAT FY WA FeqA FAfAL
arfs & oew 4w %< g+, a1 fafs=w
? fF ag wraan Seeir Wik SEY & @iy
e #t oY feafe g g @ &
TEATE | HTSr Y gyowT T 0E
g TVd § AR I A AT T M,
gt wfas gt

§t sfAEw | (ITA)
IAEqE AR, A AR oy
o o THT T AT AT TEA F A
framd wege fear @ s @ faww
FTMH 7@ &1 g7 ol W F
AT € fF SRR W faww & Ok
e &1 o9 @91 9K S9 F qT
FER FT =g @y &7 I
o e g

foaq W 4% g¥ W SwEE
HERT FT SV ATGO AY AL, 5T ¥ TH
Ig T A A T @am

Bﬂ%wﬁmﬁﬁﬁmm
IT FY S JAT F A AT A9,
a1 [ F AR qNIS Jfqat T qw
§ mfad fafent w1 afad & &
W AW § WA a0 g W
¥ qg T AW 9%, v 5 sy
XA A, 5 faenfot § o
# FAY I AT § WX T e A
99 99 W T H g9 g § ar aga
¥ AMEE G ¥ 3H A A AR
oM i g & afe faenfaat & e
¥ grnfas wafa am &1y
R Y RERIREHEC I
gRit | 5 ey AW 9T R et



827 Resolution re:

[ sargEw ™)
Sfaw #Y FHY F T FW & o7 g
T mfrad w9 & foF ag wEara
wega frar mar @ 1 afew swmEw
WERT A, J9 T TW I VN LI ¥,
g1 5 fanfasl & oo aga & =0
g 9 fgoww R M oRW g
6 0 8, & & g w5 o § o R
faenfomt Y Q@ w7 Wfgd 1 WK
il 99 Y quTe Ja1 FET A0 |

¥ " g o fegam S A
% gafy it it FeoE sy
T &, ¥few 9@ ¥ aga § ¥ wfew
&x ¥, gfas &7 ¥ ar  Terfas
g1 % o I fo & 1 SfEw
foe o X T A ag fegww ®
W oagy ¥ & FE E A A A
S ¥ g AE & ¥ & AR
o #1770 g wET &
el AT WEEET A A @ AR
o W @, #R S fF A
SEEE AR Y F 8, 39 W §,
gt W SR ARt F Ag N T qeard
§ st grnfes ¥ &% fod @
urf § R w9w I IRW wAE
FH X @A E 1 AfeA W g
frareis fawa ag & fF a1 @y
foer wgfa ¥ A% o0 § fawwr
wag g} faamdf qume F e o
2, s N g7 faemmed ofvem & fod w3
) e L I g saw F fo
W el MR 99 e F g
& frd fedy s A7 ganSr AT A
wffamd €7 ¥ $TA N FEEHA &
T A | TR 39 a@ # "W fear
I oA I fF oaga ¥ few
foiusl & WY oWy G99 9 3@ q| A
g7 frnm § 5 ol fren wgfa
H A ¥ R aF aga @ A
g1 e faenfadl § segrfes s
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& R oamr ¥ foew wefa ¥ A
g ¥ aEag N g & fF
T faardf st f5 &, sifas =i
fazafqamreal ¥ feeg & =@ gy,
2y, a1 R0 aY & faamdf dfraw 7 I
qae ¥ A I FUT FT qEAAm F
a7 gHEA 79 ¥ Uy a0 ¥
afafea & frar & 1 faenfaa) &
SEgfd 9 F A @A g )
@t AU e @ @ /AR far
srar e § f gl P agfa #
T I 9@ 81 arfw Iy Fpart
9 W S F A qTT FEgiE
9 w1 grAieE 99 F S g
aifs =T 99 FX FF 98 Sfraq gud
¥ ogE @t § frad 7 wwerm W
FEeT TR AR i F a9 #%
F& 1§ AW YN NET B anT
TR gY I AR U F fod gwEwy
fag &\ T Frw ar fF sl
fifoes duet & w2 a7 A9v v S SR
T 0% ¥ amTaE g A R
qUR T A AW FEa fem o
IRl ST @ W e R o)
gt farery fafasi Y W 9% weamw
¥ @A | 39 F 919 gg qar 971 R
wrfeas fae & S fagafaemem Y
farert aF ¥ =0 & AR 99 F AT R
@ ¥ fau fen § oF Aifas ofasy
W FT S @ fmr ok foma
fir gt AR TEay # fRar s o
2\ wfF & 78 wawg wgm fF fa
SO 3@ qEET A MR AT AR
qr nft o 48 W@ ¢ 1 faEm sw
¥ g ¥ TR wm far @ ek
TR A & gfd faer s A
a1 TR &0 Wl d fF e
AR ATEE T wEr & o wwwarn f f
oz a9 ¥ famafamen faer e



829 Resolution re:

F T 9% OF a¥ ¥ fAF s qrnas
aT § o faRiw e AW g )
St &t 78 & 5 =% fqu @
gy W,  wrefas SR fasa-
faamem #Y e & wregww § wrawET
qfadq #F AR TR qE ¥ & T
VT ¥ qUER AT F FATS Y7 F LT HT
#Fr &, rfer wwTer JaT FT I AT
W g 8% W) A9 W SET ¥
FTRIT F 9 S5 w2 F Y I
e S faw @ o

Far fe gk AMEE @ AR
W AFGH gEwmar gfs i aw
fanfaal gro g d&7 F9 &1
T §, JaH A w0
STATEFAT A 5§ 479 71 @AW §,
fF 9 faenfaal ¥ g S saEEe
e ol fra & & osEw
w fEm e 8k sew @ R
quTely ¥ 4T ofEaT qisEg € o
T AT SEeT T g o famef
fre ST F gU ATERIE w9 A
M F AT IqFT FA0T F a9 G
A T & qF | "IN I ™
IAH FHF WIRINAT T
s faer ¥ YA faafaem
W foear aF & qeEwd F1 RO
a1 AR TRfeE fem &St
wafy ¥ R Fifew fowr @@ A

wafy & faanfat wvafc amnfos

frr ]| W owmw fRramEa
# et § 5 a8 ST SO R o

yeae § #afEd & & gl
AT F@ F I @ I FT T FT
fer s w1 gEE A wEe W
woaEis ¢ R faafaEl § oF
AT &7 FA & o9 57 ¥ qg WIEAr
for +w fFag O s
ot @ ¥ afeT s A R

PHALGUNA 25, 1883 (SAKA)
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AR fazafaaremt & qregeral # Ay
afew food s s A el @
¥ amifo® w9 F FT I W
fear o A Fawmar g6 @I
T A FHAE G ERT R
sfa Wi FTIT I GTAE g m)
oft 0 AT aeE A A% € war
fr afed & ¥ St F@ FOF N
MR F oy ¥ gy fawenfami &
W g gar & oA swawfa
I & fooi § A Y wrEeT Saw
R 1T oy & gAn fan-
fagi Ffaell Hag wram der @Y
gt & fF el 3 ¥ fA¥ @R
& ¥ sfed 98 uFEa #; amY
FLAMT AT | TG AF T &
fegm AR 9w W g=w §
WFaR A e W O W@
& wFar g AfeT W faamdt auter &
g WEMT T T fF R @R
I TR HE AW reer
A & HR ST OE A T 9w
TR W FE & A0 A7 g
B W@ TET T8 W S
T s ™ oA Sw
ST FQU AN F AT @ AR
99 ITE ¥ a<fadrs w1 T

HEEFAT W AT A g AR
Sar fF swamEs "Rl YFE o §
fer ¥ gl § gEE 9w qfc
T oS g R F A
Wt 7g qoemar € £ SN wew a@wi
arTfoE & & R & aewE &
o g fer g ) arfes s
o ww, Fiae w1 fzafameEt &
T FT CF WA A AT & 0 G
ey fafadi v 5@ at & el
TR T IAE AG AGH G
SR Rt aE F giaT 5 Qe
& ufq =7 A wawi |



831 Resolution re:

[ shrrmor 2]

T amEy ¥ o & o) T gerd
7t ¢ fafaal gro qonfas
A ¥ g oo g afs oF ot ST aw
frraT ST @ &Y 5 AT B FETy
F fau gt FO51 wEl #7 waew F
R 1 WIS A Y WISET g N @
FaETT Tg & W g fFowrx
Rt R F & oged W §
A FIEH A/ A ART &
AT AR AW T & O
AR G 9K ST w9Al 7T
AR wif G oY faenfeat ¥
sfe @pn & galer & &= gnina

waF & 2 Fomigw ¥
gy et F fagrw ®T ¥
Ffaar T § sew@ mam A
3 ememF agEr AR oA
fanfast  #v F9@ fROET W A
T FT qIITTF  HH FIA T AT
g @t g7 W Ig@ W wad Fw-
g g9 |\ I8 fagra W famr
5 fab frat w9 3 &7 oY
g N IR & I8 AR FTOR TE
O ¢ AT T SR FH F4 AT
freT & 9T A 98 SATRT FTOR Y
2 AR I AfEw faww s &
0% ¥ 9 ¢ ) e am sy
g W 9 e dwn W
& 9w ¥ #R g T § fag am-
= oA da ¥

ARl & Y W F NG
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N ENFET ¥ oEd
FFAl 1 9@ I WL A AN
g fR = awm FEi ) S 93-
I FEE AT GEA § AR I
Fuer # oo F R ) Ak @
AT F qE[ R S @ qg @
& fau sarar sme fag dni

o &1 ) XA a1 qwhe
W F AT wwE § dg
WIEAT § SAFT § qWET FAT § AR
aarEar g fF oamdm d@f @
g H TEiRaT § AT
IR AL FF TAFW A qGHT
qfae T 3T guar fFY qEk a@ #
AT WA A | ag AeET TEr
&) fa At & ool # ag wraeT dar
T fF T @R R I
FE A9 W9 W g1 Q@ A&
A & feelt A deT A Y A Tfgw

st e (fEER)
JUTE HgrEg, AXATE = o o
Tt gfefed) wEw F aw @
qE HT QR a9 FEIAGY H A0
S TETE A IHHT F FTAIRA FEY
£ o I UF qA H FEQEA
gfag s # gar wefeal i amw
T @ HIK 3% W qg W afaq
FLA & | A T FA FT TR qF

- ATTE § UG TH T A AR A

g =ifge @fFw § ag s g
fF o g T a=A1 FT IR FET
Rew # g Sfaa ag @
A qfag # a4 5 ogr
AT ATET 7 FgT o= # L& & ¥ A/
ifeT 1 & g™ W I & Fafs ae_
e e Tt § & & 7 S afaw
FT Y AT IqA AT AfgY A
TF T I 25, R0 AT IR AT & T
F aiE ¥R o AR I g oF



833 Resolution re:

qrer 1 A qfEw FrOwEd wE R
fa ¥ 39 sfam & s )

WAR # 7 qoEt gfs W
JT T T B FH FA & 90
TEt HF I g A U & 62 F
FW FQ@ §, FT I W T A
wa Sfq asF & fgaw ¥ @9 F0
qgar &1 TE ¥ A2 frend s
g 3 AW X F@ NS AR
qar Y SOTer @9 AW &1 @mar
T TR FAE A gw oW J
TEl A ¥Ag g R Asy wW
AHH g a1 FT ST @R g,
AR QT TG oy s &, s
wegr A fRar omar &, e fee R
Gar saveT @ T Srar &) e
g ag 2 fF oo A QR
UF T R JqT FrgamaR F@

JKEE "gleg 7 W9 ST &
S AT W@ @, 9ad wefear Fv
W FTEEN, g AR TG R
qar TE, I TW AR F F EEa
4

fah @ afew # FeEr 9w
W I A T AR
qefedn & ww T g
G T A o sww ¥
T F O | A AN s e
T F@ &, ST faemdf swr
orar o1 | SfFT e et 5§
IR & g @ AR ge
Aew fad TR E ) A dwaT
SR frardt W § T € aew
T IR FH T ¥
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¥ &% @9 E AW @ A ARw
IFT =6 HYOQET @Y & q=A
FT WY, T, FEE-AEES WK
aW, ¥ d W 7 oawr @
AT 37 9 Tl 7 e faar 1)
T wfge | e ww fas
Feme § fwr o g g
o # gerdTe fedfee § o suw
eIy g =Ifen |

# 3@ g fF Few & graw
# AW AR aEw g e, o 5
T faem ) o= § 9 W & w10
TR E I @ H 8 ]
FI9E STH! T S¢ WG FW
@ F AT A& F AT S ERaAr & 1

7141 !
12732333,
1a
g77 §§§§
ﬁﬁ%ﬁ a;wiga
&iﬂ iiggnyﬁegziw
3289882533437



835 Resolution re:

[=frreit Feiare)
¥ @ AR % ¢ | = i 9w
R |

F WA G A-GAENT
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837

ty Students

'S

by Univer

dar Fe i

s ni
shtogbnbn-onhy & MW@gmm i mm
Wmﬁ\mﬁmmlﬁm\m% m:m.,m\mﬁ@ ﬁ\_mm ﬂ m
_,w %%%m\ a\m
mmwmmw mmu mamm

.4
ﬁﬁamﬂm meﬁa\mﬁ%\ﬂ\%ﬁm\m

# IE 9

/|

| ST

faererat
Tt

e AT & ) wR @ afa-
mwmm%m

* meﬁﬁwWw«mmmau@aﬂ mmmmm BEE
[ em._s\ *®

£ g mmmm?m% m mma &Mmma m__wu
.mﬁ% ﬂwm EEE Je 5 m
mmw@mmwwﬁ nmwmmm WMH
mmmm Wm m mﬁm

m m f%
BE aﬁu mmﬁ @m ama ﬁ £

o 3] 1 QT F feafa 7, 5w
feafa 7, 5= for g0 1 o9 3 1 IS
£ AR A 1 vo & fog o fF R
T ¥ A FH 0% 8, 7 TG ooy
2 5 99 Alvael #, 59 a1 gw T

fermmrerat w1% faafarmaat # wda ST

w
m
ma

¥ 5 ¥ fafug st &, & a@ ¥ fag
wiEt ¥ WS 9T AR g @ I R



839 Resolution re:

[afsa waro o saMfaSt]
NPIT & g0 TR A8 fww @

1%
:ﬁ’j
a4
i
a%- "
S #313480
144%%”
_@“n;ﬁaiigg’

%%g
13

A 3
ﬂgiﬂé
Z

7%
g,

CERE
.4
|
EP

A g,
§§~ﬂiﬂl

4
3

59
44
49

4, 4
3
g

A44

ATy
E
H

%ﬂ;
i3
3
1
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g s aifegd 1 wheEm # @gE
A ISTFCHE A F g g AR Y
HEEHAT § | TH A aTA A B
T Y FEY I F IIT F & A F
feT g wra ey Anfgd | AT e
NAT FRRTHAT §T 1T E
FHt & ford o v SR § R
ST AEY fFAT ST AHAT & | W W
39 aefaat # f9 F IR Ew R
T &Y foar &, agt W9 T
TIF T 65 ] ¥ faw dawmar -
A Teq g F fag O F awwar §
fFr @Aoaaw N RLa@ TG v
=few |

T § WA Ay aga w41t
N g 2 feRetiw &1 s9W e
it ¥ feamil § §, SAfomi ¥ s
FAA W =t A T IR R}
@ aroE T A g AR 5
s wv gm A ot Ao ¥



841 Resolution re:
o |
Agdd @% gy Af AR A Ew
T FARAT F TGE A | g A
2 f5 a0 X FOMmE F qHEGF WY
g1 afer felrage ¥ QX weveEid
o g @9 gu &) ;W
HOAY AT T TEIAR § | G ARAT B
AT & FT | FAAT W 7O Tgeq F
Al AT AT § | EE & wR]L
g7 wedr SR iwasT qgw
RN T3 E, FATION G FL AT FF TS
§ ARFTIET @FT AT g
g% femr o wifgm ) wwoEEd R
frgaax df@ g 1 e g
A A AT § AR T &
T e HEEs gy § | WK W
I Fe TO7 T GIRTC AP T I HIA
Hrew 9 NN TgT wEE A
¥t A gawar gfe g uw anha
g gt | T a%g ¥ W g9 F -
N FART AL AT T A A
T ot @ @ g ¥, A
W gwE gR ) WA A AW
Fg FI, T qE F ARG FF TF
g FEW S g IST ARY & ;R
N T F o, warer ¥ g A arfaa
R awar &, 99 FH A gw A &
o sEn A ¥ fag g faaw e
9T T A W R OUF TR #
afFargiio @wmar g1 SHRREY
o wR W gfer A faad AT E
3 g Y 99 TASIF A qEE ¢ |
TR A A T ¥ few {3,
qu W gE A A agEE & aRdr
3, @ 3§ A9 g I Av TF
T IG AATAF  HIAEAT AT WK
I T T IER O FAT ARG
SR SR AT as  I9F WW o ATr
goed o @ aF A @ ¥
samor ¥ fog @t ¥ AW EE
o ¥ fowm@ ¥ AW &, @ ¥
e 3 Wt A et acg W AT g
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&} g @y v e gy e A
foelt ¥ AuATaT se | AeEET &
FOEICT T AT I § TR
IR A gErE ¥ AT, WEw A
wEE IR WA E AW
TF T q@ GHAAT § | 99 G FT
THA AT § T FAT Jg A T g
& o 7T ag nfond 7€) § sar &
fedt 3w Ffaq Fagam
Al FTagaE #%, fFINR
¢ W A AT § SEFT qHIEAT
FY, SEF! W WG, FYH I HY
AT F AT g5 AT A G
TG JEFT qFEA w3 F A
gg T H FJWOS | S9 g
IR A gErs A, wfermw &
fawms mmare SemT FE Y R
et agiE g #X qHT | A
97 f& afeer & faome gd M=t
AT &, A 99 fF gw W ;W AT
farm £ Afe @ wR @@ET @,
NI FW T FET BT I
frgy gudw I arEl arefwl
A AN W T g fF
g Sfam & v & wWR S wan
@, QAT F HY WET TGIAT A,
I FY fFUSiw 1 Sga
I B AT I TR &
arY STt IR AEST W@ oR, 9
¥ AFT JFTgdaT ¢ R o ag
¥ 99§ A A AT AR Ot
T[T F A DR AT ARG
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The Minister of Education (Dr. K.
L. Shrimali): Sir, first of all, I should
like to thank ‘my hon. friend Shri
D. C. Sharma for having brought this
resolution before the House. It is a
subject of very great importance and
has been before the Government for
the last three years. The idea was
first mooted by the Prime Minister
in one of his letters which he wrote
to the Chief Ministers. This was writ-
ten in 1958. He said:

“I have been thinking that it
would be very good for our people
to have a period of compulsory
service for all young men and
young women between certain
age limits, say 19 to 22. In most
countries of the Western world
there is conscription for military
service. This is not considered
to be an infringement of their
liberties or freedom. We do not
want any such thing for military
purposes, but some kind of com-
pulsory period of training and ser-
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sive for every person appears to
me to be very necessary. That
period should be one year and
for, say, six months in the year
everyone should live in camps
under some kind of ‘military dis-
cipline. This will give them dis-
cipline, physical health and capa-
city for manual work and to work
together for productive schemes.
The next six months might well
depend on the capacity and train-
ing of the individual. Another
advantage of this will be to bring
together everyone at the same
level, whether he is rich or poor,
and make him do exactly the
same type of work, part of which
will be manual.”

Now, Sir,...

Mr. Deputy-Speaker: He might con-
tinue next time,

18 hrs.
BUSSINESS ADVISARY COMMITTEE
SLrTY-NINTH REPORT

Shri Rane (Buldana): I beg to pre-
sent the Sixty-ninth Report of the
Business Advisory Committee,

18.01 hrs.
The Lok Sabha then adjourned till
Eleven of the Clock on Monday,

March 19, 1962/Phalguna 28, 1883
(Saka).






